. INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

- CAUSE LIST OF C BENCH FOR 11-AUGUST-2026 (TUES;DAY),

BEFORE HON'BLE CHALLA NAGENDRA PRASAD JUDICIAL MEMBER
' AND HON'BLE G.M. DOSS ACCOUNTANT MEMBER

~ IN COURT ROOM 3 R

FILE)

10.30AM
Srl | Appeal Number A$::':‘ Assessee Name Remarks
) TTA >02a-25 | [A] CENTRAL DEPOSITORY SERVICES (INDIA) LIMITED (STAY
7944/MUM/2026 GRANTED)
| T 01819 | A IQVIA CONSULTING AND INFORMATION SERVICES INDIA PVT
| 5225/MUM/2025. | LTD
] TTA 202021 | A1 1QVIA CONSULTING AND INFORMATION SERVICES INDIA
5226/MUM/2025 . ' |PRIVATE LIMITED
A
4 | 6184/MUN/2025 | 2017-18 | [A] PAREKH ORNAMENTS LLP
TTA,
5 | 6185/MUM/2025 | 201718 | [A] PAREKH ORNAMENTS LLP |
TA T o
6 | arsgmumyz0z5 | 2023:24 | [A1THE INDIAN HUME PIPE CO LTD -
S T N ' R W -— =
7 | 6o00/MUM/2025 | 202223 |[DITHE INDIAN HUME PIPE COMPANY LIMITED (E-FILE)
8 | goto/MuM/2025 | 2023-24 | [D] THE INDIAN HUME PIPE COMPANY LIMITED (E-FILE)
| TTA e ] ,
9| Jo67/MuM/2025 | 2013 | [D]IDOL MULTITRADE PVT. LTD. (E-FILE)
A o
ssspiipes | P14 [DIDoLmmROE P ID G
§333/MUM/2025 | 202223 | [A] CARRON INVESTMENTS PVT LTD
: ITA ’ A
12 | ga3g/mum/2025 | 200910 |[A] PAVWAN DROLIAA (E-FILE)
13 |ITA'932/MUM/2026| 2008-09 | [A] PAVWAN DROLIAA (E-FILE)
~ITA T '
14| garo/mum/2025 | 201314 | [A] PRAKASH J TATE (E-FILE)
A o PR
15 | gspomun2025 | 2020-21 | 0] CHANDRESH MUKTILAL VIRVADIA (E-FILE)
6 ITA 201516 | [0] PANORAMA TELEVISION PVT. LTD.(NOW KNOWN AS
| ¥} 9525/MUM/2025 NETWORK18 MEDIA & INVESTMENT LTD.) (E-FILE)
- TA | so14.15 | D] PANORAMA TELEVISION PVT. LTD. (NOW KNOWN AS.
9526/MUM/2025 | NETWORK18 MEDIA & INVESTMENT LTD.) (E-FILE)
18 | ITA 11/MUM/2026 | 2015-16 |[A] PIYUSH RASIKLAL SHAH
19 |ITA 265/MUM/2026| 2022-23 | [A] PUKHRAJ HANJARIMAL MEHTA (E-FILE)
20 |ITA 361/MUM/2026| 2012-13 | [AJ-CHIRAG NARENDRA KAMDAR :
21 |ITA 487/MUM/2026| 2018-19 | [A] PINAKIN LAXMICHAND SHAH
22 |ITA 488/MUM/2026| 2013-14 | [A] PINAKIN LAXMICHAND SHAH
23 {ITA 667/MUM/2026| 2017-18 | [D] INARCO PRIVATE LIMITED (E-FILE)
124 :ITA 791/MUM/2026 2023-24 [D] PATEL KIRAN HARIBHAI HUF (E- FILE)
25 |ITA 804/MUM/2026 | 2017-18 | [A] PAVAN MEHTA |
{26 |rta 943/mum/2026| 2014-15 |7l PUNE SHOLAPUR ROAD DEVELOPMENT COMPANY LIMITED (E- |

A

iy



~-CAUSE LIST OF C 'B‘ENCH"FO‘R"II*AUGUST'—ZOZG (TUESDAY)

BEFORE HON'BLE CHALLA NAGENDRA PRASAD, JUDICIAL MEMBER
' ‘ ~ AND HON'BLE G.M. DOSS, ACCOUNTANT MEMBER

IN COURT ROOM 3

52

3613/MUM/2026_ |

2014-15

[A] CHANDRIKA HEMENDRA KAPADIA (E-FILE)

| 10.30AM _

Srl prpeaI-Number »Aise':rt' Assessee Na‘ime ' Remarks
27| 415026 | 201516 | [A] PLUS BKSP TOLL LTD

28| a4 /rthJ?a 12026 | 202021 |[A] CHETAN SHANTILAL KAPADTA

29| jseimomz0z6 | 292324 | A POOJA COMMUNICATIONS PVT LTD (E-FILE)
30| yg01/Mumy2026 | 202324 |[D] ORBIT FABRICS PRIVATE LIMITED (E-FILE)

3 e /me,l 12026 | 2014-15 | [D] CHETNA SANJAY JAIN (E-FILE)

2| 152 /IVII-{J?VI 12026 | 201415 | [A] CHETNA SANJAY JAIN

’33_ 1992/55?4 12026 | 201617 [A] CHETNASANA_Y JAIN ‘

34 | y3pamum/2026 2017-18 | [A] CHINTAMANI JEWELLERY ARCADE AT
35 | 70 /9/113?4 /202; 2015-16 | [A] ISHWAR HARCHANDRAI JAGASIA (I?F}ILE)

‘ 36 | g5 /l\fm,l 12026 2014-15 | [A] IMAGINE SPACES LLP (E-FILE) |

37 | eea o026 | 2010-11 [A] MOHAMMED SATTAR KHAN (E-FILE) -

3. . 026 | 2019:20 | (D] PPIZER LMITED (EFILE) & e

39 | Jes6 /l\ﬂ;?v] 12026 | 202223 | [A] MUNAWWAR SHAKUR KHAN (E-FIL!%)

40| go6 /n}uTJ?w 12026 | 201213 |[A] PRAVIN SHAMII SAVLA (E-FILE)

41| 316a/MUM2026 | 201415 | [D] PARAG SURESH KOTHART (E-FILE)

42| 50 /wma 12026 | 201920 |[A] PRIME MINE O JEWELS PRIVATE LTD (E-FILE) |

B 2 /»ﬂfﬁa /2026 | 201718 | [D] PAN INDIA NETWORK LIMITED (EFILE)

4 ,3‘402/»/116?4/2026 ,2012,f 13 | [D] PRAKASHRAOO BHIMRAO SH.E,NDGE (E-FILE)

45 | 2403 /l\fla‘l\w 12026 2014-15 | [D] CHANDRIKA HEMENDRA KAPADIA (E-FILE)

46 | 3400 /nma 12026 | 201516 | [D] CHANDRIKA HEMENDRA KAPADIA (E-FILE)

47 | 3405 /|vIuTJA|\w 12026 | 2016-17 | [D] CHANDRIKA HEMENDRA KAPADIA‘(I;E‘-FILE)

48 | 3006 /MIL’I*W /zozé | 2017-18 | [D] CHANDRIKA HEMENDRA KAPADIA (E-FILE) -

49| 3007 /IVII-LI-J?VI /2026 | 201819 |[0] YCH‘AN-DRIKA HEMENDRA KAPADIA (I%—FILE)
50 | 2408 /[\ﬂ,’; 12026 | 201920 |[D] CHANDRIKA HEMENDRA KAPADIA (éﬂLE)

51| 300 /I\m,l 12026 | 202021 |[D] CHANDRIKA HEMENDRA KAPADIA (I%-FILE)

TTA




- - CAUSELIST OF C BENCH FOR 11-AUGUST-2026 (TUESDAY) =~ |

BEFORE HON'BLE CHALLA NAGENDRA PRASAD, JUDICIAL MEMBER
AND HON'BLE G.M. DOSS, ACCOUNTANT MEMBER

IN COURT ROOM 3

10.30AM
Srl Appeal' Number A$::1rt‘ Assessee Nahe ' | Remarks
53 3614/%?4 /2026 201516 | [A] CHANDRIKA HEMENDRA KAPADIA (E;FILE)
54 | s615/Mumy2026 | 201617 | TA] CHANDRIKA HEMENDRA KAPADIA (E-FILE)
55 | 5616 /NIIE’:,I /2026 | 2017-18 | [A] CHANDRIKA HEMENDRA KAPADIA (E-FILE)
56 | 501 /,\m,l 12026 | 201819 | [A] CHANDRIKA HEMENDRA KAPADIA (E-FILE)
57 | 3618 /bma/zozs 2019-20 | [A] CHANDRIKA HEMENDRA KAPADIA (l%E\-FILE)
58 | 510 /I‘iB?W 2026 | 202021 |[A] CHANDRIKA HEMENDRA KAPADIA (E-FILE)
59 | 473 /nma 12026 | Applicable | A1 PREM PUNITA FOUNDATION L
60 | 434 /I‘ZLTJ?"I /2026 | 202223 | [A] PIRAMAL METALS PRIVATE LIMl'l'EDL§E—FILE) o -
61| 4o /l\m,l /20;6 2022-2023 [A] CROSSEAS CAPITAL MARKETS PRIVATE LIMITED
62 | coe2 /I\m‘,l /2025 | 201819 |[Al ICLIMITED (EFILE)




INCOME TAX APPELLATE TRIBUNAL, M}UMBAI BENCHES

REVISED CAUSE LIST OF D BENCH FOR 11-AUGUST-2026 (TUESDAY)

BEFORE HON'BLE ANIKESH BANERIEE, JUDICIAL MEMBER
AND HON'BLE ARUN KHODPIA, ACCOUNTANT MEMBER

IN COURT ROOM 7 -

AT 02:30 PM
Srl | Appeal Number A;:':rt' Assessee Na’me Remarks
1 |ITA 5562/MUM/2024| 2012-13 | [A] M/S. ROYAL INDIA CORPORATION PVT LTD
2 [TTA5563/MUM/2024| 2013-14 | [A] M/S. ROYAL INDIA CORPORATION PVT LTD
3 [ITA 5602/MUM/2024 2013-14 | [D] ROYAL INDIA CORPORATION LIMITED (E-FILE)
4 [[TA 5788/MUM/2024] 2012-13 | [D] ROYAL INDIA CORPORATION LIMITED
5 [ITA 5720/MUM/2025| 2012-13 | [A] DIGICABLE NETWORK (INDIA) LIMITED (E-FILE)
6 |[TA7530/MUM/2025| 2017-18 | [A] REENA TINAAZ PRIVATE LIMITED |
7 [[TA 7540/MUM/2025| 2019-20° | [A] REENA TINAAZ PRIVATE LIMITED |~
8 |[TA 9505/MUM/2025| 2019-20 | [D] REENA TINAAZ PRIVATE LIMITED ?é-FILE)'"' | I
9 |[TA7919/MUM/2025| 2016-17 |[A]D G MALLS MULTIPLEX PVTLTD | _' | |
o rormmons] s 1e | A O T T
11 |ITA 460/MUM/2026 | 201617 |[A] RAIYOG ENTERPRISES o o
12 |Fra 1373 /MUM s2026] 201913 I:[Illn_l]w I(V:IIA_\FI-\I(A{REAgRTEI;A FILM STAGE & CULTURAL DEV. CORPQN; LTD
13 [ITA 2097/MUM/2026| 2022:2 F[I?.I{/I bélmAéA?Rg{A FILM STAGE ANCULTURAL DEV CORPN 7D
14 [ITA 1759/MUM/2026| 2017-18 | [A] RELIANCE HOME FINANCE LIMITED. (E-FILE)
15 [ITA 1891/MUM/2026] 201213 | [A] MAHENDRA FULCHAND SHAH (E-FILE)
16 [ITA 2855/MUM/2026{ 2017-18 | [A] DIGAMBER VITHOO DALVI (E-FILE)
17 [ITA 2857/MUM/2026| 2020-21 | [A] DINESHKUMAR SHIVSHANKAR UPADHYAY (E-FILE)
18 |17 2850/ MUM/2026| 201112 P[:&plr\soyéER \;PVAAIIZ_A(% I;(I)S;/)VAL ADMINISTR/}TOR OF ESTATE OF LATE
19 [ITA 3544/MUM/2026 2011-12 | [D] DT INTERIORS PRIVATE LIMITED (E-FILE)
20 [ITA 3900/MUM/2026| 2022-23 | [A] MOTION DRIVETRONICS PRIVATE LIMITED (E-FILE)
21 [ITA 5061/MUM/2026| 2019-20 | [A] MARINE DRIVE HOSPITALITY AND REALTY PRIVATE LIMITED
22 [[TA5072/MUM/2026| 2015-16 | [A] MUKESH DHIRAJLAL MAHETALIA
23 [ITA 5088/MUM/2026| 2026-27 | [A] MAALAGA SOCIAL FOUNDATION
| 24 |ITA 5105/MUM/2026 2017-18 | [A] MIGHTY CONSTRUCTIONS PRIVATE’;LIMITED

i

1

Assistant Registrar|




"INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES
REViSED CAUSE LIST OF E BENCH FOR 11.-AUGUST-2026 (TUESDAY) ~
BEFORE HON'BLE SANDEEP GOSAIN, jUDICIAL MEMBER
AND HON'BLE BIJAYANANDA PRUSETH, A;CCOUNTANT MEM‘BER. 4
IN COURT ROOM 6
. AT 10. 3o'AM |
srl ;Appea‘I» Number | Ai:':: Assessee Name , : Remarks
A oos [ TELEMOBILE (INDIA) COMMUNICATIONS PRIVATE LIMITED
1 | assymum/2024 | (E-FILE) |
2| g /M?szozs 2018-19 | [A] DIPTI DINESH DOSHI (E-FILE) |
3 17j43 /l\flm,l /2006 | 201314 [D] MIRCO ANKUR DEVLOPERS (é—FiLE)
4 18;.39 /m /2026 2013-14 | [D] KAMLA ANKUR DEVELOPER (E- FILE)
5 | 1004 /n}lmwl-zozs 2013-14 [D] KAMLASHRI BUILDERS (E-FILF) '{,' SRR
6 | 1005 /I\fm‘ /2026 | 201415 | D] KAMLASHRI BUILDERS (E—FILEé_E) | -
7 50;6 /l*:.m’! /2026 | 201415 | [D] KAMLASHRI DEVELOPER (M)
8 | sou8 /I\im‘,l 12026 ;Q_1’§;14' [D] KAMLASHRT DEVELOPER (SMC))
9 502"2““;”'3'6’;4 /2026 | 201314 | (D] KAMLASHMI REALITIES (M)}t
10 | sopmmumy2026 | 201314 |[D] KAMLA LANDMARC DEVELOPERS ((SMC))
11| cig /nmw /2026 2014-15 | [D] KAMLA LANDMARC DEVELOPERS (SMO))
12 5033/'[\41"{,/:4 /2026 | 201415 | [DJ KAMLA SHUBHAM ESTATE ((_SM‘(';:))
13 _503 4/&?4/2026 2009-10 | [D] KAMLA SHUBHAM ESTATE (SMOY)
14 5040/@’;4/2026 2014-15 | [D] KAMLA PARK DEVELOPERS ((SMQC))
15| coay /i\/II-ll-J?/I 12026 | 2013-14 " | [D] KAMLA PAR.KV'DEVEL.OPERS ((SM?C))»
16 | coq3 /,\flm,l /2026 | 2014-15 | [D] KAMLASHMI REALITIES ((SMC))
17 6063/:\5{1?4/2026 2014-15 | [D] KAMLA ANKUR VENTURE (E-FILE)
18| ¢es /MIE’:A /2026 201415 |[D] KAMLA SHANTI DEVELOPERS PR;IVATE LIMITED (E-FILE) |
19| ¢oo /I\}E\,‘ 12026 2013-14 ] KAMLA LANDMARC INFRA (E-FILE)
20| o1 /nima/zozs 2014-15 | [D] KAMLA LANDMARC INFRA (E-FILE)
21 1895/|VI|.{J?’|/2026 2018-19 [A] HEMLATA BHARANI (E-FILE): .
22| 3005 /wllma 12026 2d23—2024 '[A] KISHORKUMAR MOHANLAL JAIN (E-FIL;é)‘

-




REVISED CAUSE LIST OF E BENCH FOR 11-AUGUST-2026 (TUESDAY)

BEFORE HON'BLE SANDEEP GOSAIN, JUDICIAL MEMBER
AND HON'BLE BIJAYANANDA PRUSETH, ACCOUNTANT MEMBER

IN COURT ROOM 6

AT 10.30 AM o
Srl | Appeal Number A$Z'::‘ Assessee Name ' .| ~Remarks
ITA - ;
23 | 353/MUM/2026 | 2014-15 |[D] HEMANT JAYANT GOGRI (E-FILE)
. TTA e | .
24| 5oe 4/MUM/2026 | 2015-16 - | [D] HEMANT JAYANT GOGRI (E-FILE)
' ITA . ‘ \
25 | 3842/MUM/2026 | 2020'2,1 [A] SHIKSHAN VIKAS SAMOOHA (E-FILE)
ITA - '
26| 3063/MUM/2026 z_oog-o9 [A] AROON TRAVELS (E-FILE) : S
97 ITA 2012-2013 | [A] KAALKAA REAL ESTATES PVT. LTD. (AMALGAMATING
4080/MUM/2026 ‘ COMPANY SUPERLINE CONSTRUCTIONS PVT. LTD.) (E-FILE) .
ITA e ) :
28 4084/MUM/2026 2019 | [D] KEVI CHEM C_QLOUR PVT. »LTD. (E FILE) -
.. A _ L e A B A AT EET] EY '
29| 4bg7/MUM2026 2020-21 | [A] KAMALKUMAR SHIVKISHAN AGRAWAL-(E-FILE). . . .
. ITA , , , . _
130} 4088/MUM/2026 2011-12 | [A] KADAYAM RAMANATHAN BHARAT (E-FILE)
" ITA , ] ' ] s
| 311 4089/MUM/2026 ‘. 2012-13 | [A] HUMA EXHIBITORS (E-FILE) __
32 4123/MUM/2026 2917 1‘8u..[A] KARAN SURFSH CHV,ELLANIM(\E FILE) o
wE T BMA -~ | o T T ; SO R B — >
33| 24/MUM/2025 2016-17 | [A] VILAS WAMAN KATRE (E-FILE)‘
A | 3 . '
34 | 3010/MUM/2026 2917-18 [A1-TANVI CONSTRUCTION PRIVATE LIMITED (E-FILE)

A

Assi t Régistrar

WC._10-Aug-2026]



INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

=

" REVISED CAUSE LIST OF F BENCH FOR 11-AUGUST-2026 (TUESDAY)

BEFORE HON'BLE SAKTIJIT DEY, VICE PRESIDENT
AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

IN COURT ROOM 2

_ AT 10.30PM_
Srl | Appeal Number A‘s{: :‘: , " Assessee Name Remarks:
1 9079/%’:4/2025 2021-22 {A] M/S. SAMARTH ERECfORs AND DEVEIOPERS
2 ‘9500/1\/1111?4/2025 zoog-io'_ [D] JIK INDUSTRIES LIMl“.l'EDl(I:E'—FILE)
3 |TTA 47/MUM/2026| 2016-17 | [A] VIDIP JATIA |
4 |TTA 48/MUM/2026| 2017-18 |[A] VIDIPJATIA .
5| 22-7/MIJ9/2026 2014-15 é[b] VINOD KUMAR JATIA (H.U.F) (EF{LE)M
6| 28 /l;m)zdze 201617 YD] VINOD KUMAR JATIA (H.L;.F.) (EFILE) o
7 lco 47/MUM/2026 | 2016-17 {[A] VINOD KUMAR JATIA (H.UI..F.) .
8 |CO 48/MUM/2026 | 2014-15 |[A] VINOD KUMAR JATIA (H.U.F) G
o ~5g§2;;;29/MIJQ/2926J %616—% [D] VIDIP VINODJAT-IQ EFiE)
10 ““»230/MIJQ/2026 2017-18 | [D] VIDIP VINOD JATIA (E-FILE) |
1 ’2684”/1&4 12026 2019-20 'gA] JAYANT MITTHALAL 'JAIN"(E..éFII;E)»
12 4705/%‘;4 12026 | 2019 - 20 | [A] MADHU SUBTRONIC COMPONENTS PRIVATE LIMITED
13 5285/%?4)2026 | 2017-18 | [D] VISHNU MOHANLAL BANWANI | | | |
14 '5287/'\26?4 o026 201§-1§ [0} VISHNU MOHANLAL BANWANI
15 | spgcmupya02s || 202627 |FA] UNITE CHARITABLE TRUST
16 | 3606/l\/II-LI-J?4/2025 201617 iA] MANSUR MEHTA (E-FILE)
17 '3607/MIB‘|‘W2025 2017-18 ‘[A] MANSUR ABUBAKER MEHTA (E«jF.ILE)
18 3668 /Nm,l /-262.5». -~»20'18-1"9.» :;_[Aj--MANSUR ABUBAKER MEHTA (’E.—.FILE),A
_19' 3609/£J?w/2025 12019-20 |[A] MANSUR ABUBAKER MEHTA (E-FILE)
20 3610/%’:4/2'025 202021 1A MANSUR ABUBAKER MEHTA (E-FILE)
21 36'11/%‘;'/2025 ' 2021-22 ";g_A.]’ MANSUR ABUB/;kER MEHTA (E-FILE)
ITA 202223

B

3612/MUM/2025

[A] MANSUR ABUBAKER MEHTA (E-FILE)




REVISED CAUSE LIST OF E BENCH FOR 11-AUGUST-2026 (TUESDAY)

BEFORE'HON BLE SAKTLIIT DEY VICE PRESIDENT

'AND HON BLE MAKARAND VASANT MAHADEOKAR ACCOUNTANT MEMBER

IN COURT ROOM 2

1121/MUM/2026 |

- . AT 10.30PM

YSrI :‘Appeal Nljmber A$:::’ : | Asséssee _Nanié' Remarks
23 _3820/1\28:4/2025 | 2017-18 {D] MANSUR ABUBAKER MEHTA (E-FILE)

24 | 303 4/»23?4/2025 2019 | [D] MANSUR ABUBAKER MEHTA (E—FILE) |

25 3835/%?4 12025 | 202021 | ID] MANSUR ABUBAKER MEHTA (E-FILE)
| 26 3836/1\}'6?4 12025 | 2021-22 | [D] MANSUR ABUBAKER MEHTA (E'-jFILE)‘

27 »3837/;1{1?4 12025 | 202223 | D] MANS.UTI ABUBAKER MEHTA (E-FILE)

28| coer /I\fml 12025 | 2019-20 | A1 FAHIM IQBAL KAPADIA “ |

29| cags /ﬁ)ﬁ/zozsn 202021 [A] #AHIM'IQB,A_L _KAISADIA il ﬁ‘ |

3o§. 6 ssé /.Nllml /2 025 | 202223 [[A] FAHIM IQBAL KAPADIA, | ‘

ITA - |5021-2022 | [D] VIDEO WALL INDIA PRIVATE LIMITED (E-FILE)

[ 4

FRT R NPUIN
. Jo




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF G BENCH FOR LA_MLL_T_Z_QZ_(M_QAI)

BEFORE HON'BLE NARENDER KUMAR CHOUDHRY JUDICIAL MEMBER
AND HON'BLE RAKESH KUMAR LODHA, ACCOUNTANT MEMBER

IN COURT ROOM 8

AT 10:30 AM

.| 23

125

Sl Appeal Number . _Assmt. Year. Assesset;'Némé .Remarks'
1 | TTA461/MUM/2024 | 2017-18 | [A] GOMA PROCESS TECHNOLOGIES PVT LTD
2 | ITA2075/MUM/2024 | - 2014-15 | [A] SANTOSH DEVI MITTAL
3 | ITA4520/MUM/2024 | 2012-13 | [A] MRS. SANGEETA SANJAY KUMAR AGARWAL
4 | TTA6841/MUM/2025 | 2018-19 | [D] SHREYAS KANTILAL PATEL (E-FILE) ‘
5 | ITA6868/MUM/2025 | 2020-21 | [A] ZEE AKAASH NEW PRIVATE LIMITED.
6 | ITAG869/MUM/2025 | 2019-20 | [A] ZEE AKAASH NEWS PRIVATE LIMITED
7 | WAe870/MUM2025 |- 202223 | [A] ZEE MEDIA CORPORATION LIMITED
8.| ITA 6871/MUM/2625 R 2019-20 | [A] ZEE MEDIA CORPORATION LIMITED' *
9 | ITA9076/MUM/2025 | 2020-21 | [A] ZEE MEDIA CORPORATION LTD. L
10| TTA7124/MUM/2025 | 7200910 | [A] M/S. SHREE KRISHNA STEELS ' c B
11| 1A 7365/MUM/2025 | 2012-13 | [ATSHARAD JADAVII SHETHIA *
12 | TTA7366/MUM/2025 | 2013-14 | [A] SHARAD JADAVII SHETHIA
13 | ITA 7367/MUM/2025 |- 2014-15 | [A] SHARAD JADAVII SHETHIA
14 | TTA7368/MUM/2025 | 2015-16 | [A] SHARAD JADAVIL SHETHIA |
15 | I7TA 7369/MUM/2025 | 2016-17 | [A] SHARAD JADAVII SHETHIA V L
16°| ITA 7370/MUM/2025 ;2017-18 [A] SHARAD JADAVIL sHETHIA
17 | TTA7371/MUM/2025 | - 201819 | [A] SHARAD JADAVII SHETHIA
i | ITA7885/MUM/2025 | 202324 [D] GUFIC BIOSCIENCES LIMITED (E-FILE)
19| €O 30/MUM/2026 2023-24 | [A] GUFIC BIOSCIENCES LIMITED (E-FILE) '
20 | ITA 8005/MUM/2025 | 201819 |[A] GREATWHITE GLOBAL PVT LTD
.21 | TIA186/MUM/2026 | 2022-23 |[A]SPAKLE DIAM PRIVATE LIMITED |
22 | f1A998/MUM/2026 | 2014-15 | [D]ZENITH STEEL PIPES & INDUSTRIES LIMI'I"ED (E-FILE) _
ITA 2014/MUM/2026 | 2018-19 | [A]GURUPREET KAUR GURIIT SINGH MATTA . . M
24 | TTA4194MUM2026 | 2012-13 ég{n LQLT)F: nggfmmwgﬁggms AGARWAL (LEGAL HEIR AND SON SHARAD
ITA 7894/MUM/2026 | 2027-28 | [A] SHRUTI SANDHAAN FOUNDATION
26 | ITA2846/MUM/2026 | 200910 | [A] GANESH CONSTRUCTION COMPANY (E-FILE)
27 | ITA3072/MUM/2024 | 201112 | [A] SHEELA NARESH LODHA (E-FLED) | L — )
28 | ITA7831/MUM/2025 | 2015-16 | [A] GROOVE FINANCE AND INVESTMENT PVT LTD -
29 | ITA7832/MUM/2025 | 2015-16 | [A] GROOVE FINANCE AND INVESTMENT PVT LTD
30 ITA 7917/MUM/2025 | = 2015-16 | [A] GROOVE FINANCE AND INVESTMENT PVT LTD
31 | ITA 3001/MUM/2026 2.919-2;’)'20 [A] GAURAV GIRISH DEDHIA (E-FILE)

 Assistapt Registrar
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF H BENCH FOR 11-AUGUST-2026 (TUESDAY)

BEFORE HON'BLE OM PRAKASH KANT, ACCOUNTANT MEMBER
AND HON!BLE ANIKESH BANERJEE, JUDICIAL MEMBER

IN COURT ROOM 7

AT 1030 AMA
Sri Appeal Number |Assmt. Year - Assessee Narme ’ : Remarks

[A] TELEPERFORMANCE GLOBAL BUSINESS PRIVATE LTD, SUCCESSOR TO
TELEPERFORMANCE GLOBAL SERVICES PVT LTD (E-FILING (SG))

e . onoot. - | [A] TELEPERFORMANCE GLOBAL BUSINESS PRIVATE LIMITED (AS
2 I LTA 4756/MUM/2024 | - 2020-21 - SUCCESSOR TO TELEPERFORMANCE GLOBAL SERVICES PRIVATE LIMITED)

ITA 6655/MUM/2024 | 2021-22 | [A] STERLING AND WILSON RENEWABLE ENERGY LIMITED

1 | ITA 6864/MUM/2024 2021-22

w

N

ITA“4578/MUM/2024 2020-21 | [A] STERLING AND WILSON RENEWABLE ENERGY LIMITED

ITA 8491/MUM/2011" 2007-08 [A] THOMSON REUTERS INDIA P LTD

w1

6 | ITA 7765/MUM/2012 | 2008-09 - | [A] THOMSON REUTERS' INDIA P LTD

7 1 ITA 4233/MUM/2024 | 2016-17 | [A] THE HONGKONG AND. SHANGHAI BANK] NG CORPORATION LIMITED .

| E; T 4;_3:;/M_UM/2024 : 01718 IﬁgI;HBERch)ggEKgNG AN'D SHANiGHAI BAI\IK_ING CORPORATION LIMITED _'. o . | | )
9 | ITA 4235/MuM/2024 |  2018-19 IKEI’;HBERQCN)QSEKSNG AND SHANGHAI BANKING CORPQRATION LIMITED -

‘ ‘1'0‘ ITA 4236/MUM/2024 |  2019-20 IKASI'I\H;R:I\SISSEK?NG AND SHANGHAI BANKING CORPORATION LIMITED -
[D] THE HONGKONG AND SHANGHAI BANKING CORPORATION LIMITED (E-

?D]ETLE HONGKONG /AND SHANGHAI BANKING CORPORATION: LIMITED (E~ F o R

?D'::ZTI)-IE HO;NGKONG AND SHANGHAI BANKING CORPORATION LIMITED (E- = -

:[;?_3‘53-"5 HONGKONG AND SHANGHAI BANKING CORPORATION LIMITED (E~ :

i5 | ITA 318/MUM/2026 2012-13 {[A] POWERED MULTITRADE PRIVATE LIMITED (SMC (E~FILE))

11 | ITA 4358/MUM/2024 | 2019-20

12 | TTA 4359/MUM/2024 | 2018-19

13 | ITA 4361/MUM/2024 1  2017-18

14 {ITA 4363/MUM/2024 | 2016-17

16 | ITA 2414/MUM/2026 | 2022-23 | [A] INTERCOS INDIA PRIVATE LIMITED (E-FILE)

[A] SINCH CLOUD COMMUNICATION SERVICES INDIA PRIVATE LIMITED (&~
FILE) . .

18 | ITA 1178/MUM/2026 2022-23 - | [A] CAPITA INDIA PRIVATE LIMIT ED .

17 | ITA 2339/MUM/2026 | 2022-23:

19 | ITA 3426/MUM/2026 2022-2023 [A] TLG INDIA PRIVATE LIMITED (EjFILE)

20 | ITA 5044/MUM/2026 | - 2018-19-- | [A] RAMSAGAR PRITHVIPAL TRIPATHI (SMC).

21 1 ITA 5807/MUM/2026' 2023-24 | [A] AARTI AGRIFRESH LLP (SMC)

122 | ITA 5815/MUM/2026.| 2022-23 | [A] AARTI AGRIFRESH LLP (SMC)

23 | ITA 5837/MUM/2026 | 2023-24 | [A] AARTI AGRIFEEDS LLP (SMC)

.24 | 1TA 598/MUM/2026 | 2018-19 “T[DI7 AQUAFIT PIPING SYSTEMS I PRIVATE LIMITED (E~FILE~SMC)C/— -

25 | ITA 1191/MUM/2026 | 2011-12 | [A] DEEPA HEMANT HOON .(SMC)

126 | ITA 1701/MUM/2026 | 2022-23 | [A] M/S. SARIAK CONTAINER LINES PVT LTD
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~ INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

. REVISED CAUSE LIST OF K BENCH FOR 11-AUGUST-2026 (TUESDAY)

BEFORE HON'BLE PAWAN SINGH, JUDICIAL MEMBER
AND HON'BLE JAGADISH, ACCOUNTANT MEMBER

IN COURT ROOM 9

| AT 10.30 AM
Srl ;Appealﬂ Number’i A‘S(Z':: | | Assessee N;aime E : o | Remarks
1 8596/»/{{1/:4/2025" 2022-23 | [A] GODRE) QREEN HOMES PRIVATE LIMITED
2 | g231MuM/2025 | 202223 |[a GODRE) MACBRICKS PRI\(ATE LiMNED
3 | gazamMuny/2025 2022-23 | [A] FUNDTECH ;Nbiix. PRIVATE LIMITED N
4| 4"/Mm 12026 | 202223 |[A] ESR BHIWANDI ‘I“ND‘USTRIAL" PAI?(K PRIVATE LIMITED
o| 5 735/MIJ|Q /20;26:_?_,_'2022-23 [A] ESR WAREHO&_:%S‘:‘;I]GG?‘ PRIVATELIMITED | B
1 6 | a73/mMuny2026 | 202021 |[D] GLENMARK PHARMACEUTICALS LTD (E-FILE) . ;'
| 7 |co 162/MuM/2026 2020-21 | [A] GLENMARK PHARMACEUTICALS LTD (E-FILE) :
8 i.-i?15625/lV1,l_L':-J.’:4/20‘2’6v 2008-09 | [A] PRABHADEVI SHIVALIK CHS LIMITED (E-FILEYSMO)
9 | o629 /,\flz/:,l 12026 | 2007-08 | [A] PRABHADEVI s‘HIVALIK"%ﬁs{’umﬁ%éb (EFLE}SHC)
| 10| se3amimya026 | 201314 {141 PRABHADEVI SHIVALIK CHS LIMﬁED ((E-FILE)SMC)
11 5633”};{;\\4/2026 2018-19 | [A] PRABHADEVI SHIVALIK CHS'.L.IM]‘TED'((E-F'ILE)-SMC)."'
12 | Jo30mMuny2025 | 2017-18 | [A] LINTAS INDIA PRIVATE LIMITED (E-F1LE) ( Fo )

Assistant Registran




